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S.N.Malliek, VE

S g Heard "Ir,M.M,Roychoudhury, 1d. c ounsel appeearing

_ for the applicant. It is submitted by him that he could not attend

the Court on the date of hearing i.e, on 262 ,99 when the bﬂ was

dismissed ﬂgr default dus to his illness. Under such circums tances

the MA'is alloued, The order of dismissal of the DA passed on
26,7.,99 {s set aside and the OA be restored to its original file

and numbe% and be listed For hearing on 6.4.2000, Mr .Rogchoudhur

/

y

is directed to serye notice>upon the respondenss along with the copy

of this order,
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